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TO PROVIDE ELECTRICITY CONNECTIONS

SHRI MOHAN LAL BADOLI, MLA: Will the Power Minister be
pleased to state: -

whether it is a fact that the electricity connections to the
residents of EWS Flats in housing project of TDI at village
Nangal, Omaxe city, villages Kamaspur and Fazilpur have not
been provided by the Government so far; if so, the reasons
thereof togetherwith the time by which the electricity
connections to the abovesaid residents are likely to be

provided?

RANIJIT SINGH, POWER MINISTER

Sir, A Statement is laid on the table of the house.



Statement laid on the table of the House with the reply to Starred
Assembly Question No. *1725

Under policy of housing for Economically Weaker Sections (EWS) as notified
by the Town & Country Planning Department, the Housing Board Haryana
has constructed 2385 EWS flats in the licensed colony of TDI City Sonepat
and 1739 flats in Omaxe City. Electricity connections could not be released
by Uttar Haryana Bijli Vitran Nigam Limited (UHBVN) as the colonizer has not
created the required electrical infrastructure even after giving repeated
notices. As an interim measure, it has been decided that the Town &
Country Planning Department will notify EWS flats constructed by Housing
Board as separate scheme/entity for the purpose of electrification &
separate electrical infrastructure will be created by Housing Board Haryana.
The expenditure so incurred by Housing Board will be recovered by the
Town & Country Planning Department from the colonizers. The Town &
Country Planning Department vide their order dated 12.03.2022 has notified
the EWS plots transferred to Housing Board as separate entity for the
purpose of electrification. After the creation of electrical infrastructure by
Housing Board, individual connections will be released by UHBVN to EWS

plot holders.



EXECUTIVE SUMMARY

The Town & Country Planning Department notified a policy on 17.5.2018
as updated from time-to-time for earmarking & allotment of plot/flat for
economically weaker section (EWS) in the licensed colonies.

As per policy, the developer is required to reserve 20% of residential
plots and 15% of residential flats for EWS category in every licensed
colony. Thereafter, Housing Board constructs the flat and allot to the
eligible allottees at a very low price as decided by the Government.

The required infrastructure and services including electrical
infrastructure is to be created by the developer.

9607 EWS flats has been constructed by Housing board in various
colonies across state by 11 Developers.

Several developers are on default in creation of required internal and
external infrastructure for releasing electricity connections and further
wherever infrastructure is created, even there the developers are not
releasing the connection.

For providing connections and resolving the issue, it has been decided
that the Town and Country Planning Department without issuing
separate license shall notify these EWS plots in various licensed colonies

as separate scheme/entity for the purpose of electrification only. The

Town & Country Planning Department vide their order dated 12.03.2022
has notified the EWS plots transferred to Housing Board as separate
entity for the purpose of electrification.

For time being as an interim arrangement for providing electricity
connection wherever there are deficiencies in electrical infrastructure or
additional infrastructure is required, all such required expenditure will
be undertaken by Housing Board.

Thereafter, the individual connections to allottees will be released by
the DISCOM:s.

All such expenditure incurred by Housing Board is recoverable from the
colonizers and Town & Country Planning Department will take necessary

action for the recovery of the same from concerned colonizer.
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